
 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, CENTRAL 

ZONAL  BENCH AT BHOPAL 

Original Application No. 194/2023 

          Jitendra singh Rai                                                           Applicant(s) 

Versus 

       State of Madhya Pradesh  & Ors.           Respondent(s)                                     

INDEX 
S. No. Annexure Details Page No. 

1)   Report of the Joint Committee. 1-9 

2)  Annexure- 1 Letter written to the Collector, CMO regarding Joint 

inspection of M/s. Siddhivinayak Hospital Shivpuri and 

the complainant for investigation of the complaint.  

Letter No. 1485 dated 03.01.2024 

10-12 

3)  Annexure- 2 Copy of Water consent & Authorization under BMW Rules 

2016  

13-17 

4)  Annexure- 3 Copy of consent to establishment for expansion  18-23 

5)  Annexure- 4 Copy of CTO Expansion & Authorization  24-33 

6)  Annexure- 5 Information provided by Hospital management regarding DG 

set installation & generation of spent oil letter dt. 22-01-2024 

34-36 

7)  Annexure- 6 Copy of agreement between CBWTF & hospital & 

membership certificate  

37-48 

8)  Annexure- 7 Analysis report of treated effluent of ETP outlet   49 

9)  Annexure- 8 Copy of Court case file against hospital 50-54 

10)  Annexure- 9 Copy of Environmental Compensation Assessment 

Report 

55-57 

11)  Annexure- 10 Details of fees charged by CBWTF from member HCFs 58 

12)  Annexure- 11 Letter regarding CBWTF demanding more money from 

Siddhi Vinayak Hospital 

59-65 

13)  Annexure- 12 Photograph taken during inspection 66-67 

14)   Vakalatnama 68 

 

Date: 06.10.2023         FILED BY 

 
 

BHOPAL              PARUL BHADORIA 

Advocate for Respondent No. 3 i.e., MPPCB 
Ph. No.: (+91)-8085977111; 

Email:parul.bhadoria04@gmail.com 

 

1

08.02.2023



Joint Committee Inspection Report 

In The Matter of 

Original Application No.194/2023 

(Jitendra singh Rai V/s State of Madhya Pradesh & Ors.) 

 

In Compliance of 

 

Hon`ble National Green Tribunal (CZ) Bhopal  

Order dated 02
nd

 January, 2024 

 

 

 

Date of Inspection: 22 January 2024 

Location: Pohari Road Shivpuri, Distt- Shivpuri (MP) 

 

2



3



Dr. Sunil Tomar and Mr. Rajendra Sharma were present on behalf of the 
hospital management. Complainant Shri Jitendra Singh Rai was also 
requested to be present with the joint committee but he did not appear 
with the joint committee. The information is as per Annexure -01. 

5. Observations of the Joint Committee constituted by Hon'ble NGT vide 
order dated 22.01.2024 : 

S.No 

4| Page 

Brief of the Complaint Facts 

Violation of Consent to" Madhya 
Operate under section 25 
of the Water (Prevention 
&Control of Pollution) 
Act, 1974 under section 21 
of the Air (Prevention 
&Control of Pollution) 
Act, 1981 &Authorization 
under Hazardous andother 

Waste (Management & 
Tranboundary movement) 
Rules, 2016. 

Pradesh Pollution 
Control Board had issued 
authorization to M/s 

Siddhivinayak Multispecialty 
Hospital Shivpuri for 30 beds 
under Section 25 of the Water 
(Prevention and Control of 

Pollution) Act 1974 and 

Biomedical Waste Management 
Rules 2016, whose validity was 
till is 02.12.2021. Consent and 
authorization is attached at 
Annexure -02. 

" An online CTEE application was 
received from the hospital 
management on 10.08.2021 to 
expand the capacity from 30 beds 
to 100 beds. CTEE was granted 
by the MPPCB vide Outward No. 
14795 dated 01.09.2021, CTE 

No. 90705. copy is attached at 
Annexure -03 

Consent to Operate (CTO 
Expansion) under Section 25 of 
the Water (Prevention and 
Control of Pollution) Act 1974 
and Section 21 of the Air 
Pollution Prevention and Control 
Act 1981, authorization under 
Biomedical Waste Management 
Rules 2016,& Hazardous and 
Other Waste (Management and 
Transboundary Movement) Rules 
2016 was granted by the Board 
and has validity is till 31.12.2028. 
Copy is attached at Annexure 
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Ambient air quality at the 
boundary of the Siddhi 
Vinayak Hospital premises 
not monitored and 

reported to the Board 
regularly on quarterly 
basis. 

The Ambient air quality 
norms are prescribed in 
MoEF gazette notification 
no. GSR/826(E), dated: 
16/11/09. 

Siddhivinayak 
does not maintain the 
records of hazardous waste 

as per the Form-3 of rule 
6(5), Annual Returns 

Form No. 4 of rule 20(2) 
to MPPCB Regional 
office. 

Hospital PCB Consent 
Outward No.:-14795, 
01/09/2021 consent no 

CTE-90705 validity has 

04. 

It has been almost 1 Rule 
4(a) and (b) of the 
Biomedical Waste 
Management Rules 2016.* 

The hospital does not cause any air 
pollution. Hospital has installed 01 
DG of 62.5 KVA capacity (Standby) 
and it is operated during the period 
of interruption of power supply. The 

DG set is installed with inbuilt 
acoustic enclosure and muffler for 

HospitalThe information received from the 
hospital management during visit 
is attached in Annexure -05. 

Authorization has been issued on 
17.01.2024 under Hazardous 
Waste and Other Waste 
(Management and Transboundary 
Movement) Rules 2016 

control of noise and air pollution. 

"A DG set of 62.5 KVA capacity is 
installed in the hospital. Spent oil 
(5.1) is generated as hazardous 
waste during servicing of DG sets. 

"The annual return for the year 
2023-24 will be made available 
after March'24. 

Consent to Operate (CTO) under 
Section 25 of the Water 
(Prevention and Control of 

Pollution) Act 1974 and Section 
21 of the Air Pollution Prevention 

and Control Act 1981. 
authorization under Biomedical 
Waste Management Rules 2016. 
Hazardous and Other Waste 

(Management and Transboundary 
Movement) Rules 2016,is valid till 
31.12.2028. Copy is attached at 

Annexure -04. 
"Biomedical waste generated from 
the hospital is collected in separate 
coloured bins (red, blue, yellow 
and white) and sent to CBWTF for 

expired. 

5



5 

6 

7 

6| Page 

The Biomedical Waste of The information is as per point 
Siddhivinayak Multi- number 04 above. & Annexure 11 
specialty 
Shivpuri is also being 
dumped elsewhere. This 
also appears to be in 
violation of the 
Biomedical Waste 
Management Rules 2016. 

treatment and disposal. In this 
regard, the membership and 
agreement of CBWTF. Copy is 
attached at Annexure - 06 

Pollution and mosquitoes The ETP of 30 KLD capacity is 
are breeding. due to installed & operated for the 
accumulation of dirty treatment of waste water generated 

water in Siddhivinayak from the hospital. In which 

Multispecialty Hospital in collection tank, bar Screen, 

Shivpuri district under equalization tank, aeration tank, 
regional Office Vijaypur multigrade sand filter, activated 
District Guna (M.P.) carbon filter, MBBR, tube settler, 

disinfection system is installed. 
After treatment, the treated water is 
discharged into the municipal drain. 
At the time of inspection, along with 
the joint committee, the sample of 
treated waste water from ETP outlet 

collected& sent to the laboratory for 
analysis. The analysis report is 
attached at Annexure 07, The result 
is as per the standards. 

Contaminated water has not been 
found stored in the hospital which 
could create conditions for mosquito 

Central Pollution Control 
Board Delhi instruction 
were gives to the State 
Pollution Control Board, 
Bhopal to take action 
under the air, water and 
hazard act of 

Siddhivinayak 
Multispeciality Hospital 

The information is as per point 
number 0labove.& Annexure 8 &9 

Hospital 

breeding. 
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Action Taken Report : 
1. For violation of certain provision of Water (Prevention and Control of 

Pollution) Act 1974 & Air (Prevention and Control of Pollution) Act 
1981, court case has been file against hospital && its management for the 
period of operating without consent, in the court of Honourable Chief 
Judicial Magistrate, Shivpuri on date 02.01.2024. The next hearing date 
in the case is on 06.02.2024 for registration. The copy of the complaint 
letter is attached at Annexure 08 

2. On the violations committed by the hospital management, environmental 
compensation was calculated by the formula suggested as per Hon'ble 
NGT order dated 12/03/2019 in the matter of OA 710/2017 & CPCB 

Guideline issued in July 2019. According to this, the process of 
depositing environmental compensation amount of Rs. 9,67,500/- is 
under process. The information is attached at Annexure - 09. 

Observations of committee: 
Central Pollution Control Board has published revised guidelines for CBWTF in 
the year 2016, which states that the fee charged by CBWTF to member HCFs is 
decided by the state level advisory committee in consultation with the Pollution 
Control Board of the respective State, Medical Association and CBWTF. 

At present the fees have not been decided by the State level Advisory 
Committee. In absence of rates to be decided by State Level Committee, the 
CBWTF is levying following charges from the member HCFs as follows: 

Membership Fee: 

Duration 

once in three years 

membership 

7| Page 

Fee 

Rs 01/bedday 

Rs 10,000/ 

For 

Details of HCFs 

HCFs 
non-government 

For non-bedded HCFs 
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Monthly Fee: 

Duration 

Monthly 

Fee 

Rs 15/bed/day 

Rs 11/bed/day 

Rs 1500/ 

8| Page 

Rs 7000-8000 

Details of HCFs 

Government Bedded 

HCFs 

Non-Government 
Bedded HCFs 

Non Bedded HCFs 

Institute of Veterinary 
Medicine 

Bar-coding fee Charges is not mentioned however it is also being 
charged. 
The fee structure itself has been decided by CBWTF. Whose information is 
attached in the Annexure -10 

Only one CBWTF is working for the districts of Guna, Shivpuri, Ashoknagar, 
Rajgarh, Tikamgarh etc. CBWTF itself decided the fees, the terms of the 
contract, membership fees etc. Apart from the above, there is no other option for 
the Member Medical Institutions for waste disposal through any other CBWTF 
which monopolizing in this area which is against the provision of CPCB revised 
guideline 2016. 

Due to monopoly in disposal rates the Members of HCFs object to the disposal 
rates charged by CBWTF, due to whicha situation of conflictdispute is created, 
instead of the duties mentioned in the Biomedical Waste Management Rules 
2016, complaints are made and a situation of dispute is created. 

In this matter, there has been a dispute between CBWTF and the hospital 
management regarding fees, contracts and membership fees for a long time, due 
to which an unpleasant situation of violation of environmental rules has been 
created. 
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Recommendations: 

In view of above observations and to resolve such disputes in the future, 
the following recommendations are respectfully submitted by the joint 
committee. 

(1) For effectively implementation of biomedical waste management Rules, 
2016 and disposal of BMW, the monthly rates for disposal of BMW, 
membership charges (if any). bar-coding charges (if any) etc shall be 
decided by the State level Advisory Committee including membership 
period, Occupancy based charges etc. 

(2) The State level committee should also devise the format agrcement between 
CBWTF and the member HCFs including terms & conditions to resolve the 
non-compliance and redressal of disputes arising during operation of 
system. 

Enclosed- Documents and Photographs. 

6) 
(D.V.S.Jatav) 

Regional Officer, MP 
Pollution Control 

Board, Vijaypur, 
District-Guna 
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(Keshav Sagar) 
Chief Municipal 

Officer, Shivpuri 

(JP. Gupta) 
S.D.M.Shivpuri 

Dy lo 
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कायाŊलय कले̋ टर एवं िजला द̜ डािधकारी िजला-िशवपुरी (म.Ů.) 

 

Ţं./152/̾ था./2024                िशवपुरी, िदनांक     06/02/2024 
Ůित,       

  Ɨेũीय अिधकारी, 
  म.Ů. Ůदूषण िनयंũण बोडŊ 
  िवजयपुर, िजला गुना (म.Ů.) 
   

 िवषय:- माननीय रा̽ टŌ ीय हįरत अिधकरण (सीजेड के Ůकरण Ţं. 194/2023 मŐ Ů̾ तुत संयु̋ त जॉंच Ůितवेदन मŐ 
ह̾ ताƗर के नीचे िलखी ितिथ मŐ संशोधन बावत्।  

****** 
 उपरो̋ त िवषयांतगŊत लेख है िक माननीय रा̽ टŌ ीय हįरत अिधकरण (सीजेड के Ůकरण Ţं. 194/2023 मŐ 

पाįरत आदेश िदनांक 02.01.2024 के अनुपालन मŐ िदनांक 22.01.2024 के संयु̋ त जॉंच Ůितवेदन मŐ मेरे Ȫारा ह̾ ताƗर 

के नीचे ũुिटवश िदनांक 22.04.2024 का उ̵ लेख हो गया है िजसे 22.01.2024 पढ़े जाने का अनुरोध है।  

 उ̋ त जानकारी आपके सूचनाथŊ एवं आव̻ यक कायŊवाही हेतु Ůेिषत है। 

 

 

                 िड̪ टी कले̋ टर, िशवपुरी 

Raghvendra singh
Typewritten Text
 

Raghvendra singh
Typewritten Text

Raghvendra singh
Typewritten Text

Raghvendra singh
Typewritten Text

Raghvendra singh
Typewritten Text

Raghvendra singh
Typewritten Text
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1. 

2. 

$tT-ropcb-guna@mp.gov.in, ro.mppcbguna26@gmail.com 

fareTr-Rray (.u.) 

fore-rayt (H.u.) 

qZHTT d. 07544-274098 

faz H.J.9RT T 3Ha) 3asta yufa 3TGeT fT0c5 02.01.2024 

!94/20 23 (Tot RIB I fàz HU.IrRAA T 3/aT) 3gota yifid 3G•T f5 02.01.2024 

One representative from Collector, Sivapuri, Madhya Pradesh 

We deem it just and proper to call a report on the matter in issue in present Original Application, from a Joint Committee consisting of. 

One representative from CMO, Shivpuri, Madhya Pradesh 

LiFE 

One representative from State Pollution Control Board, Madhya Pradesh. 

Lifestyle for 
Environment 

The Committee is directed to visit the place and submit the factual and action taken report within six weeks Tihe State PCB will be the nodal agency for coordination and logistic support. 

34aT 

RO- NPC Doto NGI NGI 194-2023 01 02017024 Siddhi Vinayuk lolter DoC 

(sea.GTA) 

sft fota iz zru, 56 U, }yae fi, radoR, rqrct (H9), aT^cT d. 7425953077 $-G-raijitendrasingh. 1982@gmail.com 3itz a s 
Applicant/Registry is directed to supply the copy of the application and relevant documents to the Committee and Respondent(s) within a week. Ud Gg �i A fate 3uftet Ed HI 3Bote 

10 | Page 10

Amit
Typewritten Text
Annexure-1



( 

Item No. 04 

BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 

Original Application No. 194/2023(CZ) 

Jitendra Singh Rai 

State of Madhya Pradesh& Ors. 

Date of Hearing: 02.01.2024 

For Applicant(s): 

For Respondent(s): 

Vs. 

CORAM: HON'BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
HON'BLE DR. A SENTHIL VEL, EXPERT MEMBER 

Mr. Jitendra Singh Rai 
(Applicant in Person) 

ORDER 

Applicant(s) 

Respondent(s) 

1. The issue raised in this application is violation of Water (Prevention and 

Control of Pollution) Act, 1974, Air (Prevention and Control of Pollution) Act 

1981 and authorization under Hazardous and Other Waste Management 

and Transboundary Movement Rules 2016 by Siddhi Vinayak Multi 

Specialty Hospital in District-Shivpuri, Madhya Pradesh. 

1 

2. It is alleged that the unit is operating without consent conditions in 

violation of Rule 4(a) and (b) of the Biomedical Waste Management Rules, 

2016 and Ambient Air Quality at the Boundary of the Siddhi Vinayak 

Hospital premises is not monitored and reported to the Board regularly on 

quarterly basis in view of norms prescribed by the MoEF&CC by its 

notification dated 16.11.2009. 

3. The Biomedical Waste of Siddhi Vinayak Multispecialty Hospital, Sivapuri 

is being dumped anywhere else in violation of Biomedical Waste 

Management Rules, 2016 and there is no provision of disposal of the 

treatment of dirty water. 

11 | Page 11



2 
 

4. A substantial question of environment has been raised. 

5. Issue notice to the respondents returnable within four weeks. Respondents 

are directed to submit their reply within six weeks through E-filing portal, 

preferably in the form of searchable PDF/ OCR Support PDF and not in the 

form of Image PDF. 

6. Applicant/Registry is directed to take necessary steps for service to the 

respondents by both ways and also on available email. 

7. We deem it just and proper to call a report on the matter in issue in present 

Original Application, from a Joint Committee consisting of:-  

 

i. One representative from Collector, Sivapuri, Madhya 

Pradesh  

ii. One representative from CMO, Shivpuri, Madhya Pradesh 

iii. One representative from State Pollution Control Board, 

Madhya Pradesh. 

 

8. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

9. Applicant/Registry is directed to supply the copy of the application and 

relevant documents to the Committee and Respondent(s) within a week. 

10. The report in the matter be filed by the Committee through email at 

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

 

List it on 19th February, 2024. 

 

Sheo Kumar Singh, JM 
 
 

 
[ 

 
 

DR. A Senthil Vel, EM 

 
02nd January, 2024 

O.A. No. 194/2023 (CZ) 
PN 
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S.V.M. 
Hospltal 

Hospltal Reg. No, NHI0158/FEB 2020 

SIDDHIVINAYAK 
MULTISPECIALITY HOSPITAL 
Unlt of : SHREE SIDDHIVINAYAK MEDICARE PRIVATE LIMITED 

fat# 22/01 /2024 

frtefaI40 4f sifNeG à ftis 01/02 /2023 

In Front of New Bus Stand, Pohari Road, Shiypuri 473551 (M.P) 
(07492) - 230000"230001- E-mail: svmhospitalsvp@gmal.com 

M.X.P 
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JK. 

Meclical 

Aaste 

Management 

Sysltem 

Working 

Office : 

5:5/5, 

Vilage -

Ciodhan, 

Te. 

Chanderi -

4446 

District -

Ashcknagar 
(M 
P) 

Head 

Office 

:207 -

Vaibhav, 

F-Elock, 

Surendra 

Place, 

Bhopal-46:2026 

(M.P) 

volbie:9407227133, 97130951442 

BIOHIZARD 

Certi 

ficate 

No.: 

JKISHI-00572ISHI/Jan-2 

Certilicate of Memhership 

Tiis 
is 
to 

certijy 

that 

M/s. 

JE. 

Medical 

Waste 

Man.agement 

System 
is 

opeating 
a 

coTnmon 

Bo 

Medica. 

Waste 

Treatne. 
zt 

faciity 
in 

5/5, 

Vilade -

Godhar, 

Teh. 
-

Chaderi -

473446, 

Distnct 
-

Askoknag 
ar 

(M.P) 
und 

authorizatiwn 

from 

Madiya 

Pradeshi 

Polution 

Controf 

Board -

Head 

Offce: 

207 -

Vibhav, 

F-block, 

Surendru 

Plare, 

Bhupaí-462026 
(M. 
P) 

t 
is 

further 

certifed 

that 

M/* 

JK. 

Medic 
al 

Waste 

Management 

System 
hus 

entered 

tnto a 

mutual 

igfreem 
nt 

with 

the 

under 

mentioned 
in. 
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for 

Cclection, 

Tran.portation, 

Sto 

age, 

Treatment 

and 

Disposal 
of 

Medical 

Wiste 
of 

ttzs 

insi 
it 

ution. 

Name 
of 

Institution 

Shree 

Siddhivinayak 

Medicare 

PVT.LTD.Hospitel 

Shivpuri 

19Jan-202:5 

.to 

Validity 
of 

Certificate 

from 
:3 

Pohari 

Road 

Shivpuri 

Dist -
Sh 

vpuri 

(M.P.) 

No. 
of 

Beds 
as 

per 

Mutual 

Agreement 

:100 

5eds 

Add. of 
This 

certifcate 
is 

issued 
to 

the 

herein 

stated 

institution 
for 

any 

purposerevuirments 

under 
Bio 

Medial 

taste 

Miidyement 

d 

Hand 

ing) 

Rule 

2016. 

Any 

breah 
of 

terms 

and 

contitions 
of 
the 

mutual 

dyrenent 

wll 

autoretically 

result 
in 
the 

canvi 
of 

this 

Certitca 
'e 
of 

Memhersliy. 

For:JK. 

Medical 

Waste 

Munage 

ment 

Sys 
tert 

s Medcaf Waste MeTagnfVsteT 

Re 
d 
-

01.01010494/15 

SIDDHIVINAYAK 
UICPECIAUIY HOSPTAL 

Potai 

:20-Jan-2024 

Institutior 

Riid, Shivri 

(M.P) 
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iStanp Code 

30V. Slatn) 1)0y Rb.) 

Làcmpii An:runt( Ra) 

'sue Date & Time 
Sene l'rovider or lssuer Delaiis 
SpSRO:DRO/HO Detalis 

Jccd Typ 
Deed Instruncut 

Purposc 

Oroaniinn Anme 

Addrcss 
Nunber Persons 

Organization Name 
Address 

nbcr cf Persois 

NCAAIAL 

14OTARÁL 

kegistrution und Stanp Depart1nent 
Madhya Pradesh 

NE-Stamp Details',3,e 
01013917012024011312 

500 

Ceificale of Stamp Duty 

NON/LUICIAL 
17/01/2U24 I8-17:45 
MANOJ JAIN/SP0139445072020004 15 

JAIN TELECOM CENIRt NEAR STATE BANK OF INDIA GURUDWARA CHOWK 

SHIVPURI SHIVPURI SHIVIPURI 

Agreenient ur Menorandum of an ageement 

if not vtlierwise provided for Five hundred rupccs. 

AGRECMENT 

Municyalny Duty (K%) 0 
Uph at Aut unt (Ks.) 

Deed Delaiis 

OTARIAL 

SURCI SDDNNAVAK CDICARE rUT. LTO. 

SHIVPURI SHIVPURI Machya Pradesh INDIA 

NOTARIAL 

JK MEDICAL WASTE MANAGEMENT SYSTEM 

Shred 
skco 

j2* 
itere Pvt Ltd. 

First Party Dotails 

$5/5 GRAM GODIIAN TEIH CHANDERI ASHOK NAGAR Madhya Pradesh INDIA 

Direcior 

Second Paty Details 

S.V.M 
Hoipilal 

NOTAR:A; 

SDDHIVINATAN 
iISCAITY HOSPITAL 
Pothari Road, Shivpuri (ti.P) 

NOTARIA; 

NOTARIAL 
NOTARIAL. 

Scanned with ACE Scanner 
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SHREE SIDDHIVINAYAK MEDICARE PVT.LTD.SHIVPURI 

DIST. SHIVPURI (M.P.) 

Shree 

hiddi 
inayak 

Medicare Pvt. Ltd. 

Director 

S.V. M. 
Hos 

SIDDHIVINAYAK 
MULTISPECALITY HOSPITAL 

Pohari Road, 
Shivpuri (tM.P 

Scanned with ACE Scanner 
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//001// 

Shree 
Sh.do Vinayak 

icice Pvt. Ltd. 

Director 

A SIDDHIVINAYAK 
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SAMPLE FROM- Sidhdhi Vinayak Hospital Shivpuri (M.P.) 
DESCRIPTION OF SAMPLE 

ETP Outlet Sample 

S.NO. 

3 

10 

11 

Temperature 
PH 

PARAMETERS ANALYSED 

Appearance 

REGIONAL LABORATORY 

M.P.POLLUTION CONTROL BOARD 
D.D. Nagar, Housing Board Colony, Gwalior (M.P.) 

Colour 

Odour 

Total Solids 

Total Dissolved Solids 
Suspended Solids 

Chloride (as Cl) 

WATER ANALYSIS REPORT 

DATE OF 
COLLECTION 

22/01/2024 

Chemical Oxygen Demand 

Sample Analyzed By 

Arvind Kumar 
Chemist 

DATE OF 

Biochemical Oxygen Demand (3days at 279C) 

RECEIPT 

22/01/2024 

DATE OF 
ANALYSIS 

23/01/2024 

UNIT 

pH Unit 

Pt co scale 

Threshold No. 

Mgl 

Mg 

Mgl 
Mgl 
Mgl 

Note : Sample collected in the presence of Joint committee 

Mgn 

REPORT NO.-646| 

COLLECTED BY 

Saloni Khemariya 
(Chemist) 

RESULT 

25 

Laboratory lncharge 

7.16 

S. Yellow 

Sl. muddish 

Unpleasant 

862 

778 

84 

174 

28 

228 
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Photographs Taken During Inspection  

    
                            Hospital Building                                                        ICU Ward 

 

   
                         General Ward                                                       Niddle Cutter 
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                 BMW Waste handling staff                                             Color Coded bins                                         

 

   
 Waste water Treatment facility (ETP)                    BMW Storage room  
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IN THE MATTER OF: 

JITENDRA SINGH RAI 

Name & 

|Rule 4() of the Rules framed under Advocates Act, 1961| 
BEFORE THE NATIONAL GREEN TRIBUNAL 

0.A. No. 194/2023 

STATE OF MADHYA PRADESH & ORS. 

Fathers Name 

Accepted 

VAKALATNAMA 

T/Ne/ Appellant/Claimant/Petitioner or Defendant/Respondent/Non Applicant named below do herchy appoint, 
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case procecdings which shall 
include application for restoration, setting aside of ex- party orders, corrcctions, modifications, revicw and recall of 
orders passed in these proceedings, in this court or any other court in which the sarme may be tried/ heard/proceeded 
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings a5 Pet 

agreed terms and conditions and autdhorize him/them to sign and file pleadings, appeals, cross objections, applications, 
affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages 
and also agree to ratify and confirm act done by him/them as if done by me. 

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly 

understood by me /us this 25th day of January 2024. 

Name & Enrollment. No. 

PARUL BHADORIA 
1587-2012 

CENTRAL ZONE BENCH, BHOPAL 

PRANJAL PANDEY 

MP 2881-2021 

SHIVAM DWIVEDI 

MP 3857-2023 

VERSUS 

Registered 

DVS Jatav, Regional Tanker Parking Area, Gail07544-274098 
Officer, MPPCB Regional Complex Vijaypur,Distt-Guna ro.mppcbguna 
Office Guna (MP)-473112, 

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA 

Address 

Address (If any) 
E-Mail Add. 

....APPLICANT 

...RESPONDENT(S) 

parul.bhadoria04@gmail.com 

advocatepranjalpandey@gmail.com 

advshivamdwivedi20@gmail.com 

E-Mail Add & 

Telephone (If 
any) 

26@gmail.com 

Telephone (1f any) 

8085977 I 

9340657120 

8878471359 

Status in 
case 

Officer 
in-Charge 

fa 

Signarure/ 
Thumb 

Full Signature 
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